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Coal Depots in the Residential Area
of Shalimar Bagh

2159, SHRI LAKHAN  SINGH:
Will the Minister of CIVIL
SUPPLIES be pleaseg to state:

(a) whether it is a fact that the
Commissioner of Food and Supplies,
Delhi Administration has issued a
licence for opening a Coal Depot in
A/H Pocket of Shalimar Bagh; and

(b) if so, what are the details in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL. SUPPLIES
{(SHR] BRAJMOHAN MOHANTY):
(a) Yes, Sir,

(b) Keeping in view the pressing
demand of the residents of Shalimar
Bagh, a vacancy of a coal depot was
notifieg to serve the food card
holders of that area. Qnly one
application was received and accord-
ingly the depot was allotted to Shri
Tribhuwan Kumar at A/H-53,
Shalimar Bagh, Delhi. The depot
holder, who startedq his business with
effect from 22-9 81, however, decided
to close down the depot after receiv-
ing notice from the D.D.A. which had
objected to his opening a coal depot
on a residential plot allotted to him.

Public Distribution system in the
Country

2160. SHRI KALP NATH RAL

SHRI NARSINGH NARAIN
PANDEY:

Wil] the Minister of CIVIL SUPP-
LIES be pleased to state:

(a) whether Government propose
to enlarge the public distribution
system with a large network of
retailers to make foodgrains, pulses
and other essential consumer articles
available to the public at reasonable
prices all over the country; and

(b) if so, what are the details of
the schemes drawn up in this regard
and by when these schemes are pro-
Posed to be implementeq?
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THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHR; BRAJMOHAN MOHANTY):
(a) and (b) The Jfunctioning of
the public distribution system in the
country is kept under constant review
in consultation with the State Gov-
ernments by the Ministries/Depart~
ments of the Central Government
entrusted with the work of procure-
ment and supply of essential com~
modities to States and Union Terri
tories. Commodities such as wheat,
rice, sugar, imported edible oils and
kerosene oil generally are being dis-
tributed through -the fair-price shops
in the country. The States hawve the
option to add other commodities for
distribution by arranging for their
procurement, Thus, a number of
States are also distributing pulses,
vanaspati, cycle tyres and tubes.
torch cells, toilet soaps, wtc. through
the outlets of the system. The State
Governments, which are responsible
for the organisation and administra-
tion of the system, have been taking
appropriate steps to strengthen and
enlarge the functioning of the
system. Since January, 1980, the
number of outlets of the system in
the country has gone up by 63,000
and there are 2.98 lakh fair price

shops presently functioning in the
country.
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Issue of Railway Passes - =~ -

. 2162, SHRI SYED SHAHABUD-
DIN: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether some applications for
the issue of railway passes are pend-
ing; and

- (b) if so, what is the number of
the applications and what action Gov-
ernment propose to take in this re-
gard?

THE DEPUTY MINISTER IN THE
MINISTRIES OoF RAILWAYS,
EDUCATION AND SOCIAL WEL-
FARE AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHR! MALLIKARJUN): (a) and
(b) All complimentary card passes
issued to  individuals/organisations
except those issyed to Members of
the Committees associated ith the
Railways were cancelled with effect
from 13-8-1981." Subsequent to this
c;—mcellation, three complimentary
card passes have been jssued with
the personal approval of Minister for
Railways keeping in view the broad
guidelines laid down for the issue of
such passes, ’
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